95 Written Answers

qrEhTg fresT aaa T JTIa
@qt &, fagr @4 ar |
AT ¥ AT AW ¥ AT
2T FrfEg @R I9 A% are
& frgz qx fagq ag wfas
T FT WA @A 2, I
e dgan S1fgq; @R
fageia & ®v 7 faatfam
G wegdt s v fe
aaAfas e F qEA Y
T ATIT TGAT 3, AqA TqH
& wmrey T =ifge Ak

(ii)

37 e ¥ frae wfraw ag

wifas 17 &7 qag @ar
&, g7: faataq sgar =Tnfga
T HATET T FIE T AT ATA

T gAT
(7) awFR & 37 A 7 I
fafeaa a8 fFar g 1
“GHERAOS” AND
*#50. SHRI SAMAR GUHA :

“BANDHS”

SHRI JAGANNATH RAO JOSHI:

SHRI N. S. SHARMA :

SHRI SHARDA NAND :

SHRIMAT TARKESHWARI
SINHA :

SHRI O. P. TYAGI :

SHRI SITARAM KESRI :

SHRI N. K. SANGHI :

SHRI PREM CHAND VERMA :

SHRI D. N. PATODIA :

SHRI S. C. SAMANTA :

SHRI R. R. SINGH DEO:

SHRI J. K. MONDAL :

Will the Minister of LABOUR AND RE-
HABILITATION be pleased to state :

(a) whether Government are aware that
due to strikes, ‘Gheraos’ and ‘Bandhs’, the
industrial production and expansion of in-
dustries have come to a standstill and a
sense of imsecurity is prevailing in the
industrial sector in West Bengal;

(b) whether Government have made an
analysis thereof;

(c) if so, the details of the findings;
and
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(d) the steps taken in the matter ?

THE MINISTER OF LABOUR AND
REHABILITATION (SHRI HATHI) :
(a) and (b). It would not be correct to
say that industrial production has comc to
a standstill. Though no detail data has been
collected through a systematic study and
survey, yet there is no doubt that there
has been a set back in industrial produc-
tion. Complaints have been made by em-
ployers that there is a sense of insecurity
among the management in the industrial
establishments.

(c) and (d). The subject was discussed
by the Standing Labour Committee at its
meeting held in May 1967. The Committee
passed a resolution condemning ‘Gherao’
as threatening the very basis of orderly la-
bour-management relations as built up in
the country through tripartite discussion and
consuitation. The Government have also
impressed on employers the need for dis-
charging all their obligations to workers
under the various laws as well as bipartite
and tripartite agreements.

TELECOMMUNICATION LINKS WITH PAKISTAN

*51. SHRI ISHAQ SAMBHALI :
SHRI Y. A. PRASAD:
SHRI BEDABRATA BARUA :
SHRI D. N. DEB:
SHRI SHIVA CHANDRA JHA :
SHRI ONKAR LAL BERWA :

Will the Minister of COMMUNICA-
TIONS be pleased to state :

(a) whether a team of Posts and Tcle-
graphs officials from India visited Pakistan
recently to discuss restoration of telecom-
munication links between the two countrics
suspended during the Indo-Pakistan con-
flict; and

(b) if so, the outcome thereof ?

THE MINISTER OF STATE IN THE
DEPARTMENTS OF PARLIAMENTARY
AFFAIRS AND COMMUNICATIONS
(SHRI I. K. GUJRAL) : (a) Yes, Sir.

(b) Majority of the telephous trunk cir-
cuits working between India and Pakistan
were restored in February, 1566. An
Agreement was arrived at with Pakistan
to restere trunk telephone circuits on the
remaining routes and telegraph circuits or
all the routes.
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